= IN-THE MATTER:OF CORPORATE INSOLVENCY-RESOLUTION PROCESS OF DHARANI SUGARS AND CHEMICALS LIMITED

i LIST-OF CREDITORS - ’
- ‘Summary as on 27-10-2021 ¢

© "% Filing undet clause {ca) of sub-regulation (2) of regulation 13 the IBBI {Insolvency Resolution Pracess for Corporate Persons) Regulations, 2021 - 55

_ List of operational creditors (Workmen)
CU U Annexures5 (NILY 0

Amount in Rs

NIL
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